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boot polish creams, door hinges
and bulb holders etc. may also be
explored.

8. That a larger number of workshops for
the blind should be established in the country
both by Central and State Governments and in

the voluntary sector for which liberal
assistance should be provided.
9. That schools and other training

establishments for the blind should undertake
suitable vocational programmes in order to
equip them with skills needed for factory
work.

10. That schools for the blind should give a
greater vocational bias to their education. The
student should be prepared for type of job he is
likely to take up on the completion of his
educational process. This should be consistent
with his aptitude and abilities.

11. That one or two good sanatoria for the
blind should be established in the country by
the Central Government.

12. That if necessary, an expert may be
sought from the Soviet Union to assist in
developing the school for partially sighted
children particularly with regard to the
equipment and physical arrangements to be
provided in such schools.

13. That the blind in this country should be
provided subsidised housing. They should also
be exempted from the payment of income tax
and given concessions on such transport
facilities as are not already provided.

14. That a good recreation programme
should be organised for the blind on a national
basis. A few clubs should be set up and
summer camps organised regularly at health
resorts. Competitions in games, music, braille
and other subjects should be organised.

15. That the National Centre for the Blind
should develop a well-equipped research unit
for developing ways in which industrial
processes can be simplified and make safety
devices designed to meet the requirements of
blind industrial workers.

[25 MAY 1971]

to Questions 66

be of great value and should be encouraged. In
1971-72, a Delegation from U.S.S.R. may be
invited to study in depth the services for the
blind in India and advise us on the formulation
of projects for the rehabilitation of the blind
here.

Similar exchange programmes may also
be arranged with other countries.

The Government of U.S.S.R. will be
prepared assisting projects formulated by the
Indian Government for the purposes enume-
rated above. Suitable projects should be drawn
up outlining the requirements of experts,
machinery and equipment that will be needed
for their implementation.]

faeeft aaw fanw & megast &
ot

85, off ew wmre : #ar o wiv
AR ®EAAW FAT 4 a@d a0 &9
4 fy

() sarag ag & & 21 famsa
1967 stz 27 =, 1970 51 38w
AT 7 faselt a fAm &  msyowi
& ot 337 oA difca f5F &, o5 soft
A% Frgitvas agi fFmat var §

(=) =fr 2, & soery feedl AT
fre & spearrsi 41 qreg 99 ATTAMA
fair o & fAo #ar  Frgard ST T

37

Pay Scales of Teachers of Delhi
Municipal Corporation

85. SHRI SURAJ PRASAD : Will the
Minister of  EDUCATION AND
SOCIAL WELFARE/

be pleased to state :

(a) whether it is a fact that the pay scales
announced by the Central Government for the
teachers of the Delhi Municipal Corporation

16. That the visit of the Indian Delega o0 the 2lst December, 1967 and 27th May,
tion to U.S.S.R. has proved very useful and 1970 have oot yet been implemented ; and

exchange of such vjsits in future years will |

+[ ] English translation.
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(b) if so, what action is being taken by
Government to see that the said pay scales are
granted to the teachers of the Delhi Municipal
Corporation immediately ?]
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f[THE DEPUTY MINISTER IN
THE  MINISTRY OF  EDUCATION
AND SOCIAL WELFARE/

faSTT WTT HTT3T tpsanjr “r5P* 3f 3<T-*t5lt
(PROF. D. P. YADAV) : (a) No, Sir ; the pay
scales have since been implemented.

(b) Does not arise. ]
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Disparity in pay-Scales of Government

Employees
86. SHRI SURAIJ PRASAD
Will the Minister of FINANCE/

be pleased to state :

(a) whether it is a fact that the pay-scales
of all categories of employees from

f [ ] English translation,

[RAJYA SABHA]

to Questions 68

Class IV to high officials in the Government
banks, Indian Airlines, Railways and some
Ministries are higheT than those of the other
Central Government employees ;

(b) if so, what are the reasons for this
disparity in the pay-scales of different
employees working under the same Govern-
ment ; and

(c) what action has been taken by
Government t0 remove this disparity ?]
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[THE MINISTER OF STATE IN

THE MINISTRY OF FINANCE/

farcT »I"T?PT 3 Vim W&
(SHRI K. R. GANESH) : (a) and (b). The pay
scales in the Government Banks, Indian
Airlines etc. have been evolved over a period
of ti, le with reference to the conditions and the
statutes under which they function,
negotiations held by the various Managements
and their employees, Awards, etc.



